
From

To,

THE GAUHATI H IGH COURTAT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.Vu-llI l20t2l 2LL tA
Smtr Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Raktim Duarah,
District & Sessions Judge,
Kamrup (M), cuwahati. tA

Dated, Guwahatr the 2o January, 2025.

Station leave.

Your Letter No. DJK/Esstt./446, dtd. 09.01.2025.

Yours faithfully,
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With reference to the above, I am directed to inform you that your prayer forstation leave permission, with the omciat veticie, ,t o*n cos! from the morning of11'01'2025 tilr the evening of r2.or.2ozs, nas'ueln granted. The next senior most

:;!:.1?::r*'. 
avaitabte at the station would remiin ,-_.i,uig. of your Court ana omce in your

Sub:

Ref:-

Sir,

e Project Manager, Gauhati High Court, Guwahati

IlT. REG (VI TANCE)


